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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 30th April, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 2162(E).— In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.C.No-333 at KM 631/23-25 between Stations Icchapuram(IPM)-Jhadupudi(JPI) on Howrah Visakhapatnam
main line under Khurda Rd. Division.” in Ganjam district in the state of Odisha, hereby declares its intention to acquire
such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Patrapur for Construction of ROB in lieu of closing of manned of L.C.NO-333 at KM 631/23-
25 between Stations Icchapuram(IPM)-Jhadupudi(JPI) on Howrah Visakhapatnam main line under Khurda Rd. Division
in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of being
heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making such
further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO-333 at KM 631/23-25
between Stations Icchapuram(IPM)-Jhadupudi(JPI) on Howrah Visakhapatnam main line under Khurda Rd.
Division)” in Ganjam district in the state of Odisha.

Name of District:-Ganjam Annexure-I

LAND SCHEDULE
Name of the Project:- Construction of ROB-333
Name of the District:-Ganjam, Name of the Division:-Khurda Road, Name of the Tahasil:-Patrapur

Sl | NAMEOF | PLOT | Typeof | 1otal | Acquired
No. | VILLAGE No. Land area in Area in Name of the Land owner
Acres ACRES
Shri Jagannath Mahaprabhu Bije Pammagam
Temple Archak: Braja Kishore Chandra Padhi,
1 Gudipadar 4339 Land 0.173 0.079 Debaki Nandan Padhi, Surendra Padhi, S/o
Chakrapani Padhi, Caste: Brahman, Vill:
Brahman Nuagaon
Shri Jagannath Mahaprabhu Bije Pammagam
Temple Archak: Braja Kishore Chandra Padhi,
2 Gudipadar 4338 Land 1.977 0.146 Debaki Nandan Padhi, Surendra Padhi, S/o
Chakrapani Padhi, Caste: Brahman, Vill:
Brahman Nuagaon
Shri Jagannath Mahaprabhu Bije Pammagam
Temple Archak: Braja Kishore Chandra Padhi,
3 Gudipadar 4340 Land 0.099 0.004 Debaki Nandan Padhi, Surendra Padhi, S/o
Chakrapani Padhi, Caste: Brahman, Vill:
Brahman Nuagaon
Eduru Nagamani W/o-Eduru Jaga Rao,
. 4592/ Caste: Reddy Vill: Kamalaputuga, PO-
4 Gudipadar 5195 Pvt. Land 0.321 0.134 Rajpuram, Szlikakulam, Ancli)hra %radesh
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5 Pammagam 1490 Govt. Land | 0.124 0.103 PUBLIC
Shri Jagannath Mahaprabhu Bije Nijagaan
Templ Marfat : Braja Kishore Chandra Padhi,
6 Pammagam | 1356 emp e 1.112 0.162 Debaki Nandan Padhi, Surendra Padhi, S/o
Land . .
Chakrapani Padhi,
Caste: Brahman, Vill: Brahman Nuagaon
Sri Raghunath Mahaprabhu Bije-
Temple Siripur:Raghunath Ramanuja Das Guru
7 Pammagam 1381 Land 1.631 0.117 Trivenkat Das Caste:Vaishnav, Vill-Siripur,
Srikakulam (Andhra)
8 Pammagam 1380 | Govt.Land | 0.420 0.133 PUBLIC
9 Pammagam 1362 | Govt.Land | 0.148 0.026 Protected
10 | Pammagam 1357 | Govt.Land | 0.025 0.022 PUBLIC
Shri Jagannath Mahaprabhu Bije Nijagaan
Templ Marfat : Braja Kishore Chandra Padhi,
11 Pammagam 1358 emp'e 3.879 1.275 Debaki Nandan Padhi, Surendra Padhi, S/o
Land . .
Chakrapani Padhi,
Caste: Brahman, Vill: Brahman Nuagaon
12 | Pammagam | 1361 | Govt.Land | 0.124 0.018 Protected
Shri Jagannath Mahaprabhu Bije Nijgaan
Temple Marfat : Braja Kishore Chandra Padhi,
13 Pammagam 1366 P 0.865 0.085 Debaki Nandan Padhi, Surendra Padhi, S/o
Land . .
Chakrapani Padhi,
Caste: Brahman, Vill: Brahman Nuagaon
Nilapu Khirmani D/o: Nilapu Pandeya,
14 | Pammagam 1363 Pvt. Land 0.198 0.027 Caste: Reddy, Vill: Sabardeipeta,
Gudu Daneya S/0:Gudu Mohan Rao,
15 | Pammagam 1377 Pvt. Land 0.222 0.001 Caste:Reddy, Vill: Sabardeipeta
Shri Jagannath Mahaprabhu Bije Nijgaan
Marfat : Braja Kishore Chandra Padhi,
16 | Pammagam 1396 Pvt. Land 0.445 0.020 Debaki Nandan Padhi, Surendra Padhi, S/o
Chakrapani Padhi,
Caste: Brahman, Vill: Brahman Nuagaon
Eduru Mohan Rao S/o:Eduru Makulu Caste:
17 | Pammagam 1412 Pvt. Land 0.321 0.191 Reddy Vill:Sabardeipeta
A Damburu S/o: A Appala Swami
18 | Pammagam 1414 Pvt. Land 0.148 0.077 Caste: Reddy, Vill: Sabardeipeta
A Damburu S/o: A Appala Swami
19 | Pammagam 1413 Pvt. Land 0.049 0.040 Caste: Reddy, Vill: Sabardeipeta
Eduru Mohan Rao S/o:Eduru Makulu
20 | Pammagam 1417 Pvt. Land 0.198 0.146 Caste: Reddy Vill:Sabardeipeta
A Damburu S/o: A Appala Swami
21 | Pammagam 1418 Pvt. Land 0.099 0.008 Caste: Reddy, Vill: Sabardeipeta
Gudu Daneya, S/0: Gudu Mohan Rao, Caste:
22 | Pammagam 1419 Pvt. Land 0.148 0.107 Reddy Vill: Shabardeipeta
Nilapu Khirmani D/o: Nilapu Pandeya,
23 | Pammagam 1420 Pvt. Land 0.124 0.107 Caste: Reddy, Vill: Sabardeipeta
Eduru Damodar S/o: Eduru Muthyalu
24 | Pammagam 1421 Pvt. Land 0.124 0.009 Caste: Reddy Vill: Sabaradeipeta
Eduru Bogamma W/o: Eduru Dharma Rao,
25 | Pammagam 1422 Pvt. Land 0.124 0.024 Caste: Reddy Vill: Sabardeipeta
Boi Daleya, S/o: Boi Sarathi,
26 | Pammagam 1428 Pvt. Land 0.741 0.340 Caste: Reddy Vill: Sabardeipeta
Eduru Sakalama D/o: Eduru Papaya, Eduru
Mohan Rao, Eduru Kamaraju, Eduru
Damadara S/o: Eduru Makulu, Eduru
27 | Pammagam 1427 Pvt. Land 0.939 0.020 Santamama W/o-Eduru Makulu, Eduru

Makulu, Eduru Dhaniyama, Eduru Dilaama
C/o: Eduru Khageya, Eduru Budama W/o:
Eduru Khageya Caste: Reddy Vill:
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Sabardeipeta, Guju Parshuram, Guju
Krishnamurti S/o: Guju Simadri
Caste: Reddy Vill: Jayantipur

28

Pammagam

1430

Pvt. Land

0.568

0.404

Maguni Padhi S/o:Jai Padhi,
Arjun Padhi S/o: Narayan Padhi, Caste:
Brahmin Vill: Brahmin Nuagaon

29

Pammagam

1431

Pvt. Land

0.741

0.056

A Damburu S/o: A Appala Swami
Caste: Reddy, Vill: Sabardeipeta

30

Pammagam

1444

Pvt. Land

0.346

0.009

Mangala Behera, Jagannath Behera son of
Ucchava Behera, Bairi Behera, Kali Behera
son of Karji Behera, Ketaki Behera wife of
Karji Behera, Saib Behera, Raghu Behera
son of Narayan Behera, Sikar Behera son of
Apudu Behera, Bhima Behera, Jadab Behera,
Rebati Behera, Chandrama Behera son of
Simanchala Behera, Lakshmi Behera wife of
Simanchala Behera, Caste: Bauri, Vill:
Nijagaan

31

Pammagam

1449

Pvt. Land

0.494

0.231

Dalimba Behera W/O Budhia Behera, Kuri
Behera F/o Agadhu Behera, Caste:Bauri,
Vill:Dalpalank, Kuri Behera, F/O Bhubana
Behera, Caste:Bauri, Vill:Chikiti Pentha

32

Pammagam

1448

Pvt. Land

0.099

0.049

Eswaru Niladri S/o:Eswaru Bheemaya Caste:
Reddy Vill: Sabaradeipeta

33

Pammagam

1447

Pvt. Land

0.049

0.018

Boi Umapati, Boi Kamaraju, Boi Nokeya,
Danpana Aplamma C/o: Boi Daleya Caste:
Reddy Vill: Pamagan

34

Pammagam

1446

Pvt. Land

0.148

0.005

Bhanu Behera S/o Jagannath Behera,
Appili Behera wife of Jagannath Behera,
Caste: Bauri, Vill:Nijagaon.

35

Pammagam

1450

Pvt. Land

0.430

0.231

Eswaru Nalaya S/o Eswaru Bhimeya
Caste: Reddy Vill:Sabaradeipeta

36

Pammagam

1452

Railway
Land

2.224

0.228

RAILWAY Department

37

Pammagam

1453

Railway
Land

3.188

0.297

RAILWAY Department

38

Pammagam

1454

Railway
Land

1.705

0.160

RAILWAY Department

39

Pammagam

1458

Pvt. Land

0.914

0.223

Eduru Sakalama S/o Eduru Papaya, Eduru
Mohan Rao, Eduru Kamaraju, Eduru
Damadara S/o Eduru Makulu, Eduru

Santamama W/o-Eduru Makulu, Eduru
Makulu, Eduru Dhaniyama, Eduru Dilaama
S/o Eduru Khageya, Eduru Budama W/o:
Eduru Khageya Caste: Reddy Vill:
Sabardeipeta,

40

Pammagam

1459

Pvt. Land

0.148

0.046

Eduru Mohanrao S/o Eduru Makulu,
Caste: Reddy Vill:Sabardeipeta

41

Pammagam

1463

Pvt. Land

2.570

0.894

Lokani Krishnamurthy, Lokani Anand Rao,
C/o Lokani Babaya,
Caste: Vishwabrahnman Vill: Sabardeipeta

42

Pammagam

1464

Pvt. Land

0.247

0.020

Eduru Mohanrao S/oEduru Makulu Caste:
Reddy Vill:Sabardeipeta

43

Pammagam

1461

Pvt. Land

0.914

0.057

Eduru Nagamani W/o-Eduru Jaga Rao,
Caste: Reddy Vill: Kamalaputuga, PO-
Rajpuram, Srikakulam, Andhra Pradesh

44

Pammagam

1462

Pvt. Land

0.272

0.186

Lokani Krishnamurthy, Lokani Anand Rao,
S/o Lokani Babaya, Caste: Vishwabrahman
Vill: Sabardeipeta

45

Pammagam

1488

Pvt. Land

0.247

0.172

Ashi Satish Father: Dharma Raju Reddy
Caste: Reddy Vill: Turaka Peta, Ineshu Peta,
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Tulasi Village, Dharmapuram, District-
Srikakulam, Andhra Pradesh

Eduru Dujaya S/o Eduru Kareya

46 | Sabardeipeta | 2100 Pvt. Land 0.321 0.109 Caste: Reddy Vill:Nijagaon
Mani Likhaya S/o Mani Lachheya, Mani
47 | Sabardeipeta | 2089 Pvt. Land 0.049 0.001 Abromma W/o Mani Likhaya
Caste: Reddy Vill: Nijagaon
Mani Likhaya S/o Mani Lachheya, Mani
48 | Sabardeipeta | 2090 Pvt. Land 0.099 0.089 Abromma W/o Mani Likhaya
Caste: Reddy Vill: Nijagaon
Mani Likhaya S/o0 Mani Lachheya, Mani
49 | Sabardeipeta | 2091 Pvt. Land 0.074 0.012 Abromma W/o Mani Likhaya
Caste: Reddy Vill: Nijagaon
. Eduru Duryodhana S/o Eduru Apparao
50 | Sabardeipeta | 2077 Pvt. Land 0.173 0.093 Caste: Reddy Vill:Nijagaon
. Eduru Duryodhana S/o Eduru Apparao
51 | Sabardeipeta | 2078 Pvt. Land 0.247 0.016 Caste: Reddy Vill:Nijagaon
. Eduru Nilamma W/o Eduru Harikrishna
52 | Sabardeipeta | 2087 Pvt. Land 0.099 0.066 Caste: Ready Vill: Nijgaon
. Eswaru Savitri W/o Eswaru Nukaraju
53 | Sabardeipeta | 2079 Pvt. Land 0.469 0.355 Caste:Reddy, Vill:Nijagaon
. Ashi Damayanti W/o Ashi Kamaraju
54 | Sabardeipeta | 2086 Pvt. Land 0.297 0.014 Caste: Reddy Vill: Nijagaon
. Eswaru Savitri, W/o Eswaru Lokanath Caste:
55 | Sabardeipeta | 2080 Pvt. Land 0.148 0.134 Reddy Vill: Nijagaon
. Banikil Papaya Father: Banikil Chinnaya
56 | Sabardeipeta | 2082 Pvt. Land 0.247 0.054 Caste: Reddy Vill: Nijagaon
. Banikil Papaya S/o Banikil Chinnaya
57 | Sabardeipeta | 2073 Pvt. Land 0.297 0.056 Caste: Reddy Vill: Nijagaon
58 | Sabardeipeta | 2081 | Govt.Land | 0.865 0.318 Abada Jogya Anabadi
59 | Sabardeipeta | 2063 | Govt.Land | 0.568 0.021 Abada Jogya Anabadi
60 | Sabardeipeta | 2064 | Govt.Land | 0.198 0.13 Abada Jogya Anabadi
61 | Sabardeipeta | 2065 | Govt.Land | 0.544 0.256 Abada Jogya Anabadi
62 | Sabardeipeta | 2066 | Govt.Land | 0.198 0.003 Abada Jogya Anabadi
63 | Sabardeipeta | 2059 | Govt.Land | 0.222 0.157 Abada Jogya Anabadi
. Rokala Anand Rao S/o Rokala Narsinghalu,
64 | Sabardeipeta | 2060 Pvt. Land 0.222 0.121 Caste: Dandasi Vill: Sabardeipeta
65 | Sabardeipeta | 2061 | Govt.Land | 0.222 0.026 Abada Jogya Anabadi
66 | Sabardeipeta | 2058 | Pvt.Land | 0395 | 00s3 | DBoiDaleyaS/oBoiSarathi, Caste: Reddy,
Vill: Nijagaon
67 | Sabardeipeta | 2052 | Govt.Land | 0.717 0.509 Abada Jogya Anabadi
. Upada Subamma W/o Upada Tameya,
68 | Sabardeipeta | 2054 Pvt. Land 0.321 0.001 Caste:Reddy, Vill:Nijagaon
69 | Sabardeipeta | 2145 | Govt. Land 1.927 0.09 Abada Jogya Anabadi
70 | Sabardeipeta | 2146 | Govt.Land | 0.791 0.194 Abada Jogya Anabadi
. Potala Duryodhana, Potala Purushottam S/o
71 | Sabardeipeta | 2048 Pvt. Land 0.198 0.004 Potala Daleya, Caste: Reddy, Vill: Nijagaon
. Rokal Bhagwan S/o Rokal Punia
72 | Sabardeipeta | 2049 Pvt. Land 0.099 0.005 Caste: Reddy, Vill-Samadei Pentha
. Pala Gangeya S/o Pala Ayyanna
73 | Sabardeipeta | 2050 Pvt. Land 0.025 0.014 Caste: Reddy Vill: Nijagaon
74 | Sabardeipeta | 2051 | Govt.Land | 0.025 0.014 Abada Jogya Anabadi
. Pala Gangeya S/o Pala Ayyanna
75 | Sabardeipeta | 2037 Pvt. Land 0.198 0.17 Caste: Reddy Vill: Nijagaon
. Rokal Bhagwan S/o Rokal Punia
76 | Sabardeipeta | 2038 Pvt. Land 0.074 0.045 Caste: Reddy, Vill-Samadei Pentha
Eduru Duryodhana, Eduru Bochiamma S/o
Eduru Appa Rao, Eduru Kanamma W/o
77 | Sabardeipeta | 2039 Pvt. Land 0.099 0.095 Eduru Appa Rao, Eduru Tripati,

Father:Eduru Bodupaadu, Eduru Kalavati
W/o Eduru Bodupaadu, Eduru Nokeya S/o
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Eduru Ramudu, Eduru Kanakamma W/o

Eduru Ramudu, Eduru Narsingh, Eduru

Bairedu, Eduru Paramananda S/o Eduru
Rajeya, Caste: Reddy Vill: Nijagaon.

78

Sabardeipeta

2040

Pvt. Land

0.124

0.03

Eduru Duryodhana, Eduru Bochiamma S/o
Eduru Appa Rao, Eduru Kanamma W/o
Eduru Appa Rao, Eduru Tripati,
Father:Eduru Bodupaadu, Eduru Kalavati
W/o Eduru Bodupaadu, Eduru Nokeya S/o
Eduru Ramudu, Eduru Kanakamma W/o
Eduru Ramudu, Eduru Narsingh, Eduru
Bairedu, Eduru Paramananda S/o Eduru
Rajeya, Caste: Reddy Vill: Nijagaon.

79

Sabardeipeta

2035

Pvt. Land

0.173

0.035

Upada Damayanti D/o Upada Appalswami,
Caste: Reddy, Vill: Nijagaon

80

Sabardeipeta

2036

Pond

0.198

0.172

Protected

81

Sabardeipeta

2021

Pvt. Land

0.198

0.057

Barala Janikamma D/o Guju Chintamani
Caste: Reddy Vill: Nijagaon

82

Sabardeipeta

2016

NH Land

0.272

0.08

NH-5

83

Sabardeipeta

2147

NH Land

0.297

0.165

NH-5

84

Sabardeipeta

2148

NH Land

0.395

0.254

NH-5

85

Sabardeipeta

2149

NH Land

0.297

0.128

NH-5

86

Sabardeipeta

2150

Pvt. Land

0.371

0.14

Eswaru Bhimaya S/o Eswaru Appaya Caste:
Reddy Vill:Nijagaon

TOTAL

10.993

[F. No. CAO/CON/RSP/BBS/2025/ROB No.333/20A/]
MAHENDRA PITTALA, Chief Engineer (Con-III)
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